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Date: 16/07/2009 This Appeal was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTI CE V. S. SI RPURKAR

For Appell ant(s) M. P. V. Shetty, Adv.
in CA 5305/03 M. V. G Pragasam Adv.

M. S.J. Aristotle, Adv.

M. Prabu Rama Subranmani an, Adv.
For Appellant(s) M. Sant osh Paul , Adv.
in CA 3645/ 2007 & M. K. K. Bhat ,
for respondent(s) M. Arvind CGupta, Adv.
in CA 5305/2003 M. S. N. Bundel a, Adv. for

M. M J. Paul ,
For Respondent (s) M. V. Kanakaraj, Sr. Adv.
in CA 3645/ 07 M. V.G Pragasam Adv.

M. S.J. Aristotle, Adv.

M. Prabu Rama Subramani an, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
As prayed, list after two weeks.

(Parveen Kr. Chaw a)
Court Master

(

I ndu Satija)
Court Master



